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It hn.

Mr. Speaker: There is aa emend*ment moved to this motion.
Shri Gohokar: I beg leave to with­draw my amendment

The Amendment was. by leave, vrith- draum.

« wdw iow re: *366Senion of Lofc •Sabha at Hyderabad or Bangalore
Mr. Speaker: Tfee question is:

"Ibis Houae is at opinion that Government should refer the Tibetan issue to the United Nations".
The motion toot negatived

1S.*1 hn.
RESOLUTION RS: SESSZON OF LGK SABHA AT HYDERABAD OR BANGALORE
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Seuian of LeJe 6$62 
Sabba at Hyderabad 

or Bangalore
Mr. Speaker: It is pest 8 o'clock. 

The lx>n. Member may continue his 
speech on the next day.

' U.03 bn.

The Lok Sabha then adjourned till 
Eleven of the Clock on Monday, the 
September 7, 1959/Shadrp 16, 1681 
(Safea).




